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Registrar,

Hon'ble National Green Tribunal,
Central Zone Bench, Bhopal

Sub: Regardingfoint report by the committee appointed by Hon'ble NGT'(CZ), Bhopal in OA No220/2O2a,

in matter of Babulal faioo Vs State of Raiasthan & Ors

Ref:- i. I{on'ble NG'I'order dated 'Z'1'Og ' LOLY
Sir,

In reference to abovc suhject, I-lolr'ble NGT has rlirettctl tlrc jclint tc,tnr of follon'ing officials: -

a. One representative on bc'half of District Collector, Bhilwara

b. One representative on behalf of Member Secretary, Rajasthan Pollution Control Board, Jaipur

to inspect the Gandhi Sagar Talab and to submit the factual status in this matter. As per clirt't'tit'rtrs

issued by Hon'ble NGT, joint committee carried out the visit of the sitc on tlatt-cl 04.1-l.202'1 antl

same is being forwardecl for perusal antl for record please.

Ilegards

Sincerely,

Encls:- As Above

(Deepak Dhanctwal)

SEII & Ilegional Officer

Copy to following along with a copy of ioint inspection report for information please :-

1. Member Secretary, Raiasthan State Pollution Control Board, |aipur
2. f)istrict Collector, Bhilwara
3. Sub Divisional Magistrate, Bhilwara
4. Advocate Arvind Soni, B-83, Nand Puri Marg, I{awasadak, Near Sitadevi Hospital, faipur, Mobilc No

946070283 with request to upload the same of Flon'ble NGT website.
Regional Officer

lid
Digitally signed by k Dhanetwal
Desrgnatron
Engineer
Daie.2024.11

18-1e. rrqrqrq $fr{a. erotrffi.
18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara

RajKaj Ref No.: 1 1689486

Signature
vrronmental

37:45 IST
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FACTUAL AND ACTION TAKEN REPORT

SUBMITTED IN REFERENCE TO

HON'BLE NATIONAL GREEN TRIBUNAL (CZ), BHOPAL

ORDEIT DATED 24.09.2024

IN MATTER OF

Ori ginal Applic ation (O. A) N o.220/2024(CZl

Babulal |aioo -Applicant (s)

Vs.

State of Rajasthan & Ors. -Respondent(s)

NOMINATED OFI'ICIAL

1. ONE REPRESEN'I'ATIVE FROM DISTRICT COLLECTOR, BHILWARA

2. ONE REI'RESENTATIVE FROM MEMBER SECRETAI{Y, RAJASTHAN

POLLUTION CONTROL BOARD, BHILWARA
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Factual Status and Action Taken Report (ATR) in compliance of Hon'ble National Green

I in the matter of lication no. itled as Babulal Ia

State of Raj. order dated 24.09.2024
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Factual Status and Action Taken Report (ATR) in compliance of Hon !1el!4i94al Green

'fribunal in

. & others ed24.09.2024 he Toint Comm

A. sacxcRouND

That an original application bearing O.A. No. 220 /2024 (CZ) has been filed before Hon'ble

National Green Tribunal, Central ZonalBench, Bhopal by applicant Sh. Babulal Jajoo titled

as Babulal Jajoo Vs State of Raj. & others regarding Gandhi Sagar Lake commonly known as

Gandhi Sagar Talab, located within the Bhilwara city of Rajasthan. As per the contents of

original application, applicant has mentioned that this lake has been home for various

migratory birds, source of water for local residents and their cattle. I lowever, due to the

encroachments, discharge of untreated effluents, municipal solid waste resulting into

contamination of water.

That during the hearing of aforesaid original application, Hon'ble NGT has passed an order

dated 24.09.2024 and constituted a Joint team, for submission of Factual cum action taken

report, interiliac of directions are reproduced as follows: -

d" ,We deem it just and proper to call a report on the matter in issue, in present

application, from a loint Committee consisting of: -

o one Representatioe ftom the collector, Bhilutara, Raiasthan.

(it One Representatiae from the Member Secretary, Raiasthan State Pollution

Control Board,

Ir" The Committee is directed to submit the factual and action taken report within six

weeks. The State pCB wilt be the nodal agency for coordination and logistic

suPPort."

B. NOtUtNeUON Of TOtNt tullt ltEIVtrnRS RNp SCUEpUttt{C IOtNt VIStr: -

oln compliance of the order passed by Hon'ble NGT, dated 24'09'2024 in OA No' 220/ 202a

(cz),following officers were nominatecl by the concerned departmertts 'ts representatives

to visit the site i.e. Gandhi sagar Talab, Bhilwara and submit a factuar status cum action

taken report before the Hon'ble NGT:-

(i) sh. Divya Rai singh chundawat, sDM, Bhilwara as rePresentative from

Collector,tshilwara.CoPyoforderdatedog.lo.2oz4isencloscdasAnnexure-R-1.

(ii) Sh. Deepak I)hanetwal, Regional officer, I(aiasthan Statc l,ollution Control

Board, Bhilwara as rePresentative of Member Secretary, RSPCB' Copy of order

dated 1'4.10.2024 is enclosed as Annexure-R-2'

.Regional office, Rajasthan pollution Control Board, Bhilwara has wrote a letter: to Joint

Committee Mernber, sDo, Bhilwara for scheduling Joint Visit' Copy of letter dated

17.10.2024is enclosed as Annexure-R-3'



Page 4 of 13

oFurther, a letter was also written to Commissioner, Municipal Corporation, Bhilwara to

provide necessary assistance during joint visit to the members of the Joint Committee and

to provide brief details /information about status of Gandhi Sagar Talab. CoPy of letter

dated 17.10,2024 is enclosed as Annexure-R-4.

opetitioner Sh. Babulal Jajoo has also requested their presence during Joint Team Visit vide

their letter dated 27.\0.2024. Request letter is enclosed as Annexure- R-5

oThereafter, meeting of team members was held to discuss the issue and a site visit was

scheduled on dated 04.1L.2024. Initiation letter was issued to all concerned including

applicant Sh. Babulal Jajoo to ensure their presence during Joint Jleam Visit. Copy of

letter dated 28.10,2024 is enclosed as Annexure-R{'

C. nRtEr tNrnooucrtoN or tgr sltg: -

Gandhi Sagar Talab is located in Bhilwara city at place namely Badla Chouraha Road. It has

approx.21 Hectare area and having approx. 19,64\ac sq. ft. storage area and 196,46Iac ft.3

volumetric capacity. lt is situated in ward no. 45 of Municipal Corporation, Bhilwara area

within municipal limit. It is also surrounded and located in proximity with various private and

government colonies namely Shastri Nagar, Kanwa Khera, Chandrashekhar Azad Nagar,

Jagjivan Nagar, Mokhamp uta, Azad Nagar, Housing Board, Jyoti Nagar, Kahipuri' Shyam

Vihar, and Ambedkar Nagar having dense habitation'

D. sItE vtslt RNo rRctult stanus: -

Joint Committee members along with petitioner Sh. Babulal Jajoo and Sh' Pawan Nuwal

Executive Engineer, Municipal Corporation, Bhilwara have visited the Gandhi Sagar site along

with nearby several areas i.e. colonies and nallah joining the inlet area of Gandhi Sagar'

Findings of site visit are as follows: -

1) That a wide open nallah was joining to the inlet catchment /entrance point of

Gandhi Sagar Talab. The nallah is designated for rain water flow to the Gandhi Sagar

Talab and also having sluice gate at intake'

2) But presently, nallah was observed heavily chocked with garbage and municipal

solid and plastic waste and no cleaning or screening facility was observed at site'

3) That earlier before 2024, various untapped nallah was joining this broad badla

chouraha nallah carrying heavy flow of untreated sewage into Gandhi Sagar Talab

but after installation of sewer line project attached with Sewage T'reatment Plant -30

MLD, untreated sewage quantum reaching to this nallah has been reduced' As per

theinformationprovidedbyMunicipalCorporation,approx'1'0-1'5MLDsewage

mixedwaterisstillcomingintoGandhiSagarTalab.

4) The sewage was flowing in Gandhi Sagar Talab is due to commercial establishment

IocatedatBadlaChourahaRoad,non-connectedcommercialshopsand

establishment with sewer line, households located in nearby colonies which are left

from sewer connectivity and other untapped minor nallah coming from across

v



Page 5 of 13

Chittorgarh Road area viz, Chandra Shekhar Azad Nagar, Kawa Kl'recla Basti,

Transport Nagar Area, Ramdham Area ultimately .ioining the Gandhi Sagar lladla

nallah.

That for actual assessnlent of sewage quantum and untapped rrallahs, left over

house-holds, comrnercial shops and establishmcnt which arc still rcrntrirrcei frorr-r

sewer connectivity arc requircd to be surveyccl by thc concerrrecl loc,rl autlrorit_1', so

that appropriate sewage treatment project may be prepared and implemc.ntcd.

That Gandhi Sagar Talab was also found covered with various native weeds. Some

man power was observed at site removing weeds.

Bulk quantum of garbage's and plastic waste were also found floating at the inlet

and overflow points as well as at corner pockets of 'falab area. Status ol.

accumulation and floating plastic garbage's reveals that cleaning of screens and

intake and corner pocket areas are not being done regularly.

That 4 nos. of surface floating fountain for air agitation were found placcd in talal-r

but out of which only o1 no. was found operating ancl in accorclaurct' rvith tht,

volume of Gandhi Sagar'['alab, sanre werL. rncre negligible.

Thus, still sewage was found flowing into Gandhi Sagar Talab.

E. weruR oualtrv (saupuNc aup vtotrlnoRrxc): -

That water sampling of Badla Chouraha Nallah and Gandhi Sagar, Talab r,l'as recentlv' carricc.l

out by Rajasthan Pollution Control Board, Jaipur team on dated 27.1,0.2024 & 28.10.2021.

Copy of analvsis report for sample collected orr dated 21.10.2024 is enclosed as Annexure-R-7_.

General parameters as received after analysis of sample collected on dated 21.10.2024 of

water quality of Gandhi Sagar, reveal that water quality of pond water is deteoriated as

having high BOD load w.r.t CPCB designated best use water quality criteria for class A,Ii

and C. AIso, detailed analysis report which includes metals parameters etc and Detailcd

analysis report of sample collected on dated 28.70.2024 is under process at laboratory.

F. orrn[s or aciloNl r.nxrN gv Rspcn: -

That the State Board has already taken various action against the executive authorities i.c

Nagar Nigam, Bhilwara which includes imposition of environmental compensation and filing

prosccutions rcgarcling discharge of untreated sewage into water bodies in Bhilw;rra riz-.

Gandhi Sagar Pond and other water bodies. Details of which is as follorvs: -

a) Earlier an execution-application bearing EA no. 03/2020 (Original Application-

149/2014) was also registered before the Hon'ble National Green Tribunal, Central

Zonal Bench, Bhopal, related to the non-treatment of sewage generated from Bhiln,ara

city and pollution of urban water bodies like Gandhi Sagar Pond etc. ) titled as Babulal

s)

6)

8)

7)

e)
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Jajoo vs Government of Rajasthan and others. In the compliance with the order dated

12.10.20 issued by the Hon'ble National Green Tribunal in said matter, the Joint

committee inspection report had been submitted on dated 03.03.21 with the

recommendation for prevention of the inflow of sewage water into Gandhi Sagar

Pond. Thereafter, by the order of the Hon'ble National Green Tribunal dated 02.09.2L,

the work of the sewage treatment plant was ordered to be completed in time bound

manner and the EA was disposed of with orders not to discharge untreated water into

any water body.

Compliance related to sewage treatment system pro8qess regarding order passed in

EA no. 03/2020 (Original Application-149/2014) :-

An estimated 60 MLD (approximate population - 496000) domestic sewage water is

generated every day from Bhilwara city, for its treatment, earlicr only a 10 MLD

capacity sewage treatment plant was operative, which is currently being operated by

M/s Jindal Saw Limited on contract with the Municipal Council, Bhilwara based on

captive utilisation of treated in jindal Saw Limited Mines and pellet Plant and the

remaining sewage was earlier discharged untreated into the Kothari river, for which

now a new sewage treatment plant having capacity (30 MLD), sewage pumping

station (48 MLD) and sewer line network (Approx .410 kilometre) was constructed by

RUIDP for Bhilwara city. Construction work has been completed and the sewage

treatment plant has become operational from 01..01,.2023 and due to which now the

flow of untreated sewage water in the city water bodies as well as in river body has

been significantly reduced. Apart from this, another 10 MLD capacity new sewage

treatment plant at Kuwada Bhilwara was also constructed by M/s Jindal Saw Limited

in contract with Municipal Council, Bhilwara and same is in relady for operation

condition.

Thus with the effective assessment cum execution of work related to tapping of

untapped nallahs and achieving saturation of remaining house hold sewer connection

as well as non connected commercial establishments, untreated sewage flow into city

water body may be prevented effectively.

A criminal complaint bearing case no. (2891./2019) was also filed before the Hon'ble

Chief Judicial Magistrate, Bhilwara against the Commissioner Municipal Council,

Bhilwara in the year 2019 for the deficiencies/non compliances found by the State

Board on various points including untreated sewage and solid waste.

c-l) 'l'hat based 9p the v.lrious issucs relatecl to untrcated st:r,r'agt: rt';ttcr discharg,c (cuIlr-

solid waste ulscientific/inadecluatc disposal) in water bodie:s liktr Kothari l{iver and

urban water bodies like Gandhi Sagar etc. and in compliance of the orders issued by

the Hon'ble National Green Tribunal from time to time, environmenlal compensation

amounting to :-

c)
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1) Rs 63.80 lakh was imposed on Municipal Council, Bhilwara vide order dated

05.04.19,

2) Rs 240 lakh was imposed on Municipal Council, Bhilwara vide orcler dated

25.71.27

3) Rs 111.45 lakh was imposed on Municipal Council, Bhilwara vide order dated

on72.12.22.

Subsequently, the Hon'ble Supreme Court, New Delhi,24 tn the case- Civil Appeal No.

1,4L/2024 filecl by tl-re Municipal Council, Bhilwara, vicle order tlatecl 02.01.2024 h.as

stayed the recovery of the environmental compensation previously imposed on the

Municipal Council, Bhilwara. The matter is listed on 72.77.2024 in Hon'ble Supreme

Court.

Apart from this, in compliance with the order dated 18.08.23 of thc [{on'blc N.rtional

Green 'Iribunal, Central Zonal Bench, Bhopal and non compliances founcl relatecl to

solid waste/untreated sewage etc. the State Board has accorded sartction for filing a

criminal complaint against the Commissioner Municipal Council, Bhilwara vide letter

datecl 24.05.24 ancl thus criminal complaint has been presented bcforc Hon'ble Chief

Judicial Magistrate, Bhilwara and samc is undetr proccss ior registrntion followed by

hearing.

That Municipal Corporation, Bhilwara has submitted its replv vide letter dated

07.1,1.2024 relatc.d to action proposed for diverting inflow of untrcated sewage from

Ganclhi Sagar through constructing and laying a bvpass linc to bc connected with

pallah leading to sewage pumping station and plan for beautification and restoration of

Gandhi Sagar talab area through cleaning and regular upkeep. Copy of reply submitted

by Nagar Nigam Bhilwara is enclosed as Annexure-R-8'

s)

A-
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G. nEcotvtMuNpattoNs:
i. That an extensive survey may be carried out by Municipal Corporation for

actual assessment of untreated sewage prescntly flowing in Gandhi Sagar

Talab followed by concrete plan for channelizing untappecl drains ancl non

sewer network connected household and commercial establishments in

such a way that sewage flow is isolated from Gandhi Sagar intake and

directly leacls to sewer line leading to sewage pumping stations by way of

pipeline or tlrrough any apPropriate means.

ii. That time bound action plan may be taken from Municipal Corporation for

completion of measures required for tapping of untreated sewage and

channelization uP to STP Plant.

iii. 'fht'rt regular cleaning of screens and intake and ove'rflow points as well as

cornel' pocket area is required to be ensured.

iv. Nodal officer along with team may be appointed for speci;rl cleaning and

sanitisation drive for Gandhi Sagar Talab.

v. Action for beautification, earmarking, encroachment removal drive and

restorertion of surrounding poncl compound u,all mltst bc takcn.

vi. Weed removal and desilting of pond may be carried out after the isolating

untreated sewage carrying nallah with having only provisiorl for rain water

intakc /fresh water intake.

Submitted for Kind Perusal.

SEE & Regional Officer
Rajasthan Pollution Control Board,

Bhilwara

(Divyaraj Singh Chundawat)

Sub Divisional Officer, Bhilwara

-, J
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Gandhi Sagar Talab Peripheral area 

 

Chandrashekhar Azad Nagar -Kava Kheda nallah leading to Gandhi Sagar Talab 

from  
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Both the nallah’s Kawa Kheda and Ramdham side at Confluence points at Mahaveer 

Public School play ground leading to Gandhi Sagar Talab  

 

 

 

Outlet /overflow bandh from Gandhi Sagar Talab to Pumping station 
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Intake Point Gandhi Sagar Talab 

(Untreated sewage and Garbages and plastic waste) 

 

 

 

                                                        Weed covring over pond water 
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         Joint Committee Visiting the site @ various points /around Gandhi sagar Talab 
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Urgent f important -Gandhi Sagar Bhilwara Matter
Next Date of Hearing- 11.11.2024

(Factual and ATR is to be submitted)
(Through Email/Post)

RPCB/ RO Bhilwara/ L-78 /)of/!- 2 o {T Date- ltll.1 2tt
Sub Divisional Officer(SDO),

Bhilwara.

Email - sdobhilwara@ gmail.com

Sub:- Regarding Compliance of Hon'ble NGT, Bhopal order dated 24.09.2024 passed

under Original Application no. 220/2024 (CZ) titled as Babulal jaioo Vs State

of Raiasthan and Others.

Ref:- 1. Hon'ble NGT, Bhopal order sheet dated 24.09.2024.

2. O/O of the District Collector, Bhilwara letter no. 251,50 dated 09.10.2024.

3. RSPCB HQ, ]aipur letter no.124-25 dated 14.10.2024.

Sir,

With reference to subject cited above, pointwise submission in this matter is as under :-

That an original application related to detoriation of water quality of Gandhi Sagar Talab

,Bhilwara due to untreated sewage discharge, uncontrolled growth of weed , detoriation of

water quality ,dumping of Municipal Solid Waste , encroachments and other issues has been

registered before Hon'ble NGT, Bhopal bearing OA no. 220/2024-CZ titled as Babulal Jajoo

Vs State of Rajasthan and Others.

That Hon'ble NGT has passed an order vide order sheet dated 24.09.2024(Copy enclosed as

Annexure-A), interaila of the contents of order sheet are reproduced as follows:-

1. The grieuance of the applicant is witlt regard to Gandhi Sagar Lake commonly known as Gandhi Sagar

Talab, located u)ithin the Bhilwara city of Rajasthan. This lake has been home for uaious migratory hirds,

1,.

contamination of water. It is further alleged that the di

1 8-l g.rt*IlElrq shta]ffi

Engineer
Date 2024.10l

18-19, Near Pannadhaya Circle, Azad Nagar Bhilwara

RajKaj Ref No.: 11220835

:57:52 IST
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Email:-rorpcb. bhilwara@gmail.com
www. environment.rai asthan. gov. in

L49/2014 hns not been strictly complied with and the directions/ precautions which has been proaided. in
the Watet(Preuention and Control of Pollution) Act, 1974 and Air (Preaention and Control of pollution)

Act, 1981 are aiolated. 2. A substantial issue of enuironmental has been raised. Issue notice to the
respondents. Returnable within four weeks.

2' Applicant is dtrected to take necessary steps for seruice to the respondents by both ways and. also on aaailable
email.

3' Respondents are directed to submit their reply/counter ffidauit through E-fling portal, preferably in tLrc

form of searchable PDF/ ocR support PDF and not in the form of Image pDF, before the next date of
listing.

4' We deem it just and proper to call a report on tlu matter in issue, in present application, from a Joint
Committee consisting of:

o one Representatiae from the Colrector, Bhilwaru, Rajasthan
(ii) (one Representathte from the Member secretary, Rajasthan State pollation Control

Board,

5' The Committee is directed to submit the factual and action taken report uithin six weeks. TIE State pCB

will be the nodal agency for coordination and logistic support.

6' Applicant is directed to supply the required documents and copy of the application to the committee and
the respondents within a week and after compliance of seraice, the Applicant has to submit an ffid.aait that
notices and copy of the application hqae been seroed upon the committee and respondents.

7' The report in the matter be fledby the Committee by email at ngtczbbho-mp@got:.in preferably in the form
of searchable PDF/ocR support pDF antl not in the form of Image pDF.

B. List it on 11th Noaember, 2024.

3' That in continuation to Hon'ble NGT order dated 29.09.2024, yotthave been nominated as
representative on behalf of District Collector, Bhilwara for the Joint Comitteee vide letter
dated 09.10.2024.

Signature
Digitally signed by
Designation Aeii
Engineer
Date: 2024.'101

1 s-1 9.rl *lEIIg TTfrtd. sTrsrqffi:

tid
Dhanetwal

RajKaj Ref No.: 1 12g08is

18-19, Near Pannadhaya Circl e, AzadNagar Bhilwara

IST
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In view of above r 1lou are requested to kindly finalize the date of the scheduled joint visit

and convey the same to the undesigned for timely submission of Factual and action taken

report to Hon'ble NGT. It is worth to mention here that next date of hearing is on 11.11 .2024.

Regards,

Encl:As above.

Sincerely,

(Deepak Dhanetwal)

SEE & Regional Officer

Copy to:

1. Member Secretary, RSPCB, Jaipur for information'

2. District Collector, Bhilwara for information in reference to your letter dated 09.10.2024.

3. SEE and GIC(Legal),RSPCB,Jaipur for information and necessary action w.r.t. to letter no'

1224-25 dated 14.L0.2024.

4. Commissioner, Municipal Corporation, Bhilwara with advise to submit the details related

to Gandhisagar talab and action taken,proposal under pipeline related to the prevention of

deterioration of water quality of Gandhi sagar talab'

5. Sh. Arvind Soni advocate, appointed Board Advocate, B-83, Nandpuri Marg, Hawa Sadak,

Near sita devi hospital , Jaipur , Mobile no.9460070283 with request to provide the draft copy

of repiy at the earliest.

Q_--Re}ional 
Officer

Signature Elid
Digitally signe.d bY Dhanetwal

l8-1s.Tqlqrq HEfu. 3[rsFirn
u}-lg,Near Pannadhaya Circl e, AzadNagar Bhilwara

RajKaj Ref No.: 11220835

:57:52 IST
Engineer
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Urgent /important -Gandhi Sagar Bhilwara Matter
(Through Email/Post)

RPCB/RO Bhilwara/L-78/? 6SC - lo6 2 Date- 1ftf 1olfl
Commissioner,

Municipal Corporation,

Rajendra Marg, Bhilwara

Email - npbhiln ara@gmail.corn

Sub:- Regarding Compliance of Hon'ble NGT, Bhopal order dated 24.0g.Z024passed

under Original Applicationno.220/2024 (CZ) titled as Babulal Jajoo Vs State

of Rajasthan and Others.

Ref:- 1. Hon'ble NGT, Bhopal order sheet dated 24.09.2024.

2. O / O of the District Collector, Bhilwara letter no. 25150 dated 09.10.2024.

3. RSPCB HQ, ]aipur letter no.'1,24-25 dated 74.70.2024.

Sir,

With reference to subject cited above, pointwise submission in compliance of Hon,ble NGT
order is as under :-

1' That an original application related to detoriation of water quality of Gandhi Sagar Talab
,Bhilwara due to untreated sewage discharge, uncontrolled growth of weed , detoriation of
water quality ,dumping of Municipal Solid Waste , encroachments and other issues has been
registered before Hon'ble NGT, Bhopal bearing oA no. 220/2024-CZ titled as Babulal Jajoo
Vs State of Rajasthan and Others.

2' That Hon'ble NGT has passed an order vide order sheet dated 24.0g.2024(Copy enclosed as

Annexure-A), interaila of the contents of order sheet are reproduced as follows:-
1' The grieuance of tlrc npplicnnt is ruith regnrd to Gandhi Sagar Lale commonly knoton as Gandhi

::;,:;::,::":;::;:,r,;';i:::;,",':*::,,o:;':#;#fr ffi ,iffril."ffifff ;,:;;"
haue failed to protect the tunter bocly fronr "frlgrdr&frlfl:)

Engineer
Dafe: 2024.10)

1g_lg.rlFIIEmT
Ae Ew.:-*:r nEaru

TiliDa. snrqrc{IF{.

RajKaj Ref No.: 1 1220859

18-19, Near Pannadhaya Circle, AzadNagar Bhilwara

:57:50 IST
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municipal solid runste resulting into contamination of tunter. It is furtlrcr nlleged tlut the

directions issued by this Tribunal in O.A. No. 149/2014 hns not been strictly conrylied toith nnd

the directions/ precautions zohich lms been prooided in tlrc Water(Prertention and Control of

Pollution) Act, 1974 and Air (Preuention and Control of Pollution) Act, 1981 are ttiolnted.. 2. A

substantial issue of enttironmental hns been raised. lssue notice to tlrc respondents. Returnable

ruitlin four uteeks.

2. Applicant is directed to take necessary steps for seruice to the respondents by both utays nnd nlso

on aaailable emsil.

3. Respondents are directed to submit their reply/counter ffidauit tfuough E-filing portal, preferably

in the form of searchable PDF/ OCR Support PDF and not in tlrc form of Image PDF, before tlrc

next date of listing.

4. We deem it just and proper to call a report on the mntter in issue, in present applicntion, from a

Joint Committee consisting of:

(iii) One Representatioe from the Collector, Bhilwara, Rajasthan

(ia) (One Representatiae from the Member Secretar!, Rajasthan State Pollution

Control Board,

5. Tlrc Committee is directed to submit tlu factual nnd nction tnken report within six rueeks. The

Statu PCB ruillbe tlu nodal agency for coordinntion nnd logistic support.

6. Applicant is directed to supply the required documents nnd copy of tlrc npplication to tlu

committee and the respondents ruithin n rueek and after compliance of seraice, the Applicant lms

to submit an ffidnuit thnt notices and copy of tlrc application lun e been sented upon the cornmittee

and respondeits.

7 . Tlw report in the matter be filed by tlw Committee by email nt ngtczbbho-ntp@gort.in prefernbly in

tlrc form of searchable PDF/OCR Support PDF nnd not in tlrc form of lmage PDF.

8. List it on 1Lth Nortenrber, 2024.

3. That in continuation to Hon'ble NGT order dated

certified information on following points rclated to

undersigned.

18-1g.Vqlqtq
18-19, Near Pannadhaya

Hfrtd. crr$rtrirn

hatffrd [f6]rovide

Dahe.2024.10'.

RajKaj Ref No.: 11220859

Circle, Azad, Nagar Bhilwara
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S.NO.

ffi
area of Gandhi sagar talab
Luuo.rr Plur',

] 
List of commercial. e_s

| =Tt'ilrt 
of t"tid" 

"u. 
curldhi rugu. tulub

I 
No. of untapped drains, Nu

t 3l _?,1T "r Th"lTd'"*'
|Mechanis1'1doptedtoensurenodischargeintocu,an@hnfor
I 
tapping.of all /rest nallahas to prevent entering into GandhiJagar Talab ani direct

I connectiviw with sewgr line /sewerage network /sf5 if any. 
]

l liff" 
ur'"ud

Quggestive actions if anr, 
-

Special drive / exAa -".
including inlet nallahs o _.--- 

I

any , operation of fountains and action taken for covering of open cha"nnel ur -r.n 
I

rired
capacity and catchment1.

2.

3.

4.

5.

6.

7.

8.

9.

10.

11.

72.

13.

14. Anv Other Important information
Encl: As above.

Sincerely,

(Deepak Dhanetwal)

SEE & Regional Officer
Copy to:

1. Member Secretary, RSPCB, Jaipur for information.
2' District Collector, Bhilwara for information in reference to your letter dated 09.10.2024.3. SDO, Bhilwara for information.
4' SEE and GIC(Legal), RSPCB, Jaipur for information and necessary action w.r.t. to letter no.

1224-25 dated 14.70.2024.

Sigrgture
P' 

gl t: Il 
y .' i'sf"g but q

tid
netwal

ironmentalDesignation
Engineer
Dale.2024.1O'.
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18-19, Near Pannadhaya Circle,
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Azad, Nagar Bhilwara
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